19 Ordl Answers

g ¥ Tt § A fx femd aiwe
E o W ® e e g s
O, TET AT Fredwr @ oS,
o TE w a FF AL L

FAET TFT T A KV GH TVZ §F WATAT
a5 & W @d W @ A w@ oW

AN qH W
aﬁﬁmmaﬂgl RTAHIG
wra % fAsETT AR §, SR T9
TR & SO ST /T gW T
ar ¥ andrar @ grAdE w15

v mET W@ EYT ;. ugt ¥ o
TRT g wy ¥ o o wgwes
TR O & A, & wely A I
aym g ey og oy & fs ag 7=
v g A R g A A A
¥ & IAY FTE TET, 5, 5 AT
T A AR E 7

T 7 IT AAZA AT AT AT T
T g, 9A% ¥ € w1 s foar
e } forest a9 & 39 At A1 ey
T ¥ fAeY & Fw AR AW
savfagt g ¥ 1 A £2eed am Ay
mET AT F1oFEa & fe ogEw
foa=TF %9 A7« ¥ O 09 TE 8.
st weft o gAYt AT TR W aE
H AR A WA X1 SOERYT 9T
W # #Y, W OHT = s ¢

w1 gy W &t ¥ e oReere W
wTE T Ayt ¥ T Awgdl w1 OO
W qr A 2w o afyw ArAr quo
r 7

o'z 1 fap ey ey ;o S
% gl W gl aer v g wife

AUGUST 24, 1978

Oral Answers 20

AT AR T A e
ot & foF 734 a7 sa-wdeed wogd
%1 WAl FT ¥ 9N I wwwr AX &,
Ffer @ A ¥ w1 e
form frady 2, @ gw o0 W
FAE ) W OR Tivd w1 Aw fore
wo ot % ¥ wi ww ot w56, e
T FWE § 5 FFaET A wwen @
@ o o s A @ A T
gt 1 Ffem g w1 T
TEN A9 AT ¥ AL A AWM AT O
T f1 o 7 waww fog fogw w2
AR, T fom dwa 2 T weee Tah
¥ grera fo 7o

Report Captioned “Plot to Down-
Grade India at U.N.”

*537. SHRI M. RAM GOPAL
REDDY: Will the Minister of EX-
TERNAL AFFAIRS be pleased to
state:

(a) whether Government’s attzn-
tivn has been drawn to the report
published in “The ‘Hindustan Timcs’
of 1st August, 1978 ‘plot to down-
grade India at United Nations'; and

(b) if so0,
thereon?

Government's reaction

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE): {(ay Yes. Sir,

(h) The Government of India is not
aware of any plot to down-grade India
in the United Nations, The question
of Indian representation in the United
Nations  Secretariat in  constantly
reviewed by Government and conti-
nuoug efforts are made 1o ensure
adrquate representation by indians at
higher level posts in  the United
Nations Secretariat.

SHRI M. RAM GOPAL REDDY:
We were holding the post of Under-
Secretarv-General. Now, recently we
got Assistant Secretary-General's
post. That means, our position has
heen downgraded there. What is the
reaction of the Government to this?
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SHRI ATAL BIHAR! VAJPAYEE:
Till now, Shri C. V. Narasimhan was
working as Under Secretary-General
for Inter-Agency Affairs and is due to
retire soon. Lt Gen Prem Chand
who was working on Assistant Secre-
1 y-General's post had already been
retired.  Now, in place of these two
individuals, as a result of gur talks,
persuasion and some pressurization,
we have been able to secure two im-
portant posts. Dr. A Ramachandran
has been appointed as Executive
Dire:tor of the newly created Centre
of Human Settlements in Nairobi
with the rank of Under Secretary-
General. There js another post. Dr.
P. N. Dhar hag been appointed Assis-
ta;t Secretary-General in the Depart-
ment of Economic and Social Affairs
of the United Nations Secretariat.
With these two appointments, it will
not be correct to say that our position
has been downgraded ot India has
lost some important position in the
Unitel Nations Secretariat.

SHRI M. RAM GOFPAL REDDY:
The Minister says that India has not
been downgraded. Indim is already
being denied its due in the UN Secre-
tariat, Of the D-II posts, which are
ihe highest after Assistant Secretary-
General level hoth Sri Lanka and
Pukistan hold ihree each while India
has ony one. India has a higher
bercentade of posts in the Sc-cretariat
but  that is only because of very
junior posts held by it. How the Gov-
ernment is going to react to this?

SHRI ATAL BIHAR] VAJPAYEE:
1 have a long list and even in the
D-I1 posts, we have four posts and
in D-1, 14. May I ask the hon. Mem-
ber not to led by that press report?
That press report is pot correet.

SHRI K. LAKKAPPA: Indin's
posttion in the Comily of Nations and
in such organisations mainly depends
upon the strategy, negotiations, per-
sua-iong and also slatesmanship of the
External Affairs Minister. It is most
unforiunate today that for the last 15
months, we have been observing and
afte; he has made the gtatement in
the United Nations. ...
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MR. SPEAKER: What is the gues-
tion?

SHRI K. LAKKAPPA: All pergua-
sion, mediation, negotiation and all.
diplomatic channels of genuine non-
alignmeni—all this has only created
an impression.. .

MR. SPEAKER: Mr. Lakkappa, what
is your question?

SHRI K. LAKKAPPA: The intel-
leciuals of our couniry have not been
properly represented in the United
Nations Secretarial. This has created
a susplcion in the minds of the peo-
ple of this countiry that lhere is some
internal politics in your recruiting,
giving promotion and negotialing [or
proper posilions in the United Nalions.
Secretarial. It is deliberate. There-
fore, 1 would lke to know whether
you wili kindly review the gltuation
and see to il that India's image ig not
tarnished by not properly represent-
ing, negotiating, mediating and con-
ciliating.

SHRI ATAL BIHARI VAJPAYEE:
1 emphatically deny  the allegations
made by the hon. Member. India’s re-
presniation in the United Naliong has
not gone down and if my friend, Mr.
Lakkappa would like 1o come to New
York, he can inform me privalely and
I will make arrangemenis. Then Mr.
Lakkappa can find out that I am not
interested in mediation or negoliation
or conciliation, 1 am Inlerested in
projecling Indis's correct image abroad
and I have been able lo do something
in this respecl.

SHRI RATANSINH RAJDA: 1 would
like 1o know from lhe Exlernal Affairs
Minister why did he allow Mr. P. N.
Dhar, who was working with the for-
mer Prime Minister and who heiped
in promulgating Emergency in India.

SHRI ATAL BIHARI VAJAPEE:
The United Nations wanied an emin-
enl economist and hy all standards
Prof. P. N. Dhar in an eminent econo-
mist, and while selecting people we do
not make such type of distinctions
which the hon. Member would like us
to make,
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DR KARAN SINGH: I think. it is
unfortunate that remarks hoave been
made about Prof. P. N. Dhat. a person
who is not here to delend himsell. 1
would like to sy with [ull confidence
en the floor of the House thal when
there was big debale going on in the
inner-mosl| councils as 1o whether
clection should be held in this roun-
iry or not. Prol. P. N, Dhar played a
very important part in the decislon
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that elections shouid be held and that
we should go back 1o the people. I
would, therefore, request the hon.
Members on the other side that an n-
dividual should nol be maligned just
becausz he had bheen working in a
cerlain place at that slage. He is a
competent man and 1 do not think
thal any aspersion should he cast on
him in the national interest.

MR. SPEAKER: I is only a sugges-
{ion,

st TR MG ¢ W T @A
T WE qEAE e FW fAz
A g oq fza g, . (smwaa) .

SHRI K. LAKKAPPA: On a point
of order.

MR. SPEAKER: There is no point
of o-der. ... (Interruptions)

SHR] K LAKKAPPA: There is a
convention that only Ministers should
occupy those seals. (Interruptioms)

SHRI RAJ NARAIN: One should
first deserve and then desire,
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SHRI K. LAKKAPPA: I lake strong

objection 1o the slalement made by
Mr. Raj Narain. [ would like o ask
whether he is o Minister now. He

shouid go to his place and put the
question,  (Interruptions)

MR. SPEAKER: His seal koetill
there. It has nol yet been changed.
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